TI TEM NO. 117 COURT NO. 5 SECTI ON Xl

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO(s). 6224 OF 2008

UNION OF I NDIA & ANR Appel I ant (s)
VERSUS
SHASHANK GOSWAM & ANR Respondent ( s)

(Wth office report)

Dat e: 22/05/2012 Thi s Appeal was called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR JUSTI CE DI PAK M SRA
( VACATI ON BENCH)
For Appellant(s) M. S. P. Si ngh, Sr. Adv.

Ms. Sushma Suri, Adv.
Ms. B. sunita Rao, Adv.
M D. S. Mahra, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Heard | earned counsel for the petitioner
in part.

Li st tonmorrow as part heard.

(O P. Sharnmm) (MS. Negi)
Court Master Court Master



